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employees who are drawing emoluments upto
Rs. 3500/- per month, except in respect of Railways
employees in whose case bonus is admissible to those
drawing emoluments upto Rs.4500/-.

(b) to (d). Requests have been received from some
Employees’ Associations to raise the eligibility ceiling.
The Fifth Central Pay Commission is looking into all
service conditions of the Central Government
employees, including issues relating to bonus

No Industry District

2621. SHRI HARIVANSH SAHAI : Will the Minister
of INDUSTRY be pleased to state :

(a) the details of the districts in Uttar Pradesh
declared ‘no industry districts’;

(b) the steps being taken for their industrialisation;

(c) whether the Government are formulating any
concrete scheme for industrialisation of eastern Uttar
Pradesh; and

(d) if so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI MURASOLI
MARAN) : (a) to (d). Currently, there is no Scheme
under which the Union Government declares ‘No
industry Districts’. The responsibility of industrial
development of any area/district primarily rests with the
State Government concerned. The Central Government
supplements the efforts of the State Government in this
regard.

[English]
Central Advisory Board for Salt

2622. SHRI SHANTILAL PARSOTAMDAS PATEL
Will the Minister of INDUSTRY be pleased to state :

(a) whether the Government reconstitute the Central
Advisroy Board for salt every year; and

(b) it so, the norms laid down in this regard?

THE MINISTER OF INDUSTRY (SHRI MURALSOLI
MARAN) : (a) No, Sir. The Central Advisory Board and
Salt has a term of three years.

(b) The Central Advisory Board for Salt is chaired
by the Industry Minister and the Salt Commissioner is
the Member Secretary. Members of the Board are
nominated from following categories.

- Representatives of Central and State
Governments (both salt producing states and
non-salt producing states);

- Representatives of salt/iodised salt and
refined salt manufacturers;

. - Representatives of salt manufacturing co-
operative socities;
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- Representatives of alkali manufacturers; and

- Persons having knowledge and experience
in public affairs.

Dues of NTC Mill Workers

2623. SHRI JAGAT VIR SINGH DRONA : Will the
Minister of TEXTILES be pleased to state :

(a) whether the Government are aware that dues of
payments viz. gratuity, leave with pay etc. have not
been paid to workers of NTC & BIC Mills for the last
three years;

(b) if so, the reasons therefor; and

(c) the steps taken by the Government to make
immediate payment of the dues of those workers?

THE MINISTER OF TEXTILES (SHRI R.L. JALAPPA):
(a) to (c). There have been some outstanding dues on
account of gratuity, leave with pay etc. in respect of
NTC due to shortage of working capital. A revised Turn
Around Strategy has been approved for revival of NTC
Mills. Since 8 out of 9 subsidaries of NTC have been
reterred to and declared sick by the BIFR, a revised
Turn Around Plan has been placed before the BIFR for
their approval. Once the plan is approved by the BIFR
and funds become available, NTC is expected to clear
the outstandings in respect of gratuity, leave with pay
etc.

In respect of BIC, there are no outstandings as on
date in respect of gratuity and leave with pay.

Production of Cement

2624. SHRI K. PRADHANI : Will the Minister of
INDUSTRY be pleased to state :

(a) whether the Government have fixed any target
for the production of cement by 1996-97;

(b) if so, the details thereof;

(c) whether Development Council for Cement
Industry has given certain suggestions for improvement
in the performance of this industry; and

(d) if so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI MURASOLI
MARAN) : (a) and (b). Yes, Sir. The Government has
fixed a production target of 76 million tonnes of cement
for 1996-97.

(c) and (d). The Development Council has
suggested various measures for improving the
performance of the industry, such as adequate allocation
of coal/lignite, improvement of quality of coal, import of
coal, increase in the supply of rail wagons for movement
of cement/coal improved power supply, enhanced supply
of granulated slag, fly ash, gypsum and other inputs,
incentives and additional facilities for export of cement/
clinker etc.



